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CENTRAL ADMINISTRATIVE TRIB“NAL
‘ ERNAKULAM BENCH: . wo v

OA No. 318 of 2000

Friday, this the 24th day of March; 20001
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-~ HONBLE: MR A M SIVADAS. JUDICIAL MEMBER -
HGN'BLE MR. “G. RAMAKRISHNAN, - ABMINISTRATIVE MEMBER

Shibu Nivas,. .
Valakom,

Vayakkal PO, - o
Kollam. - - L ;.aApplicantI-

‘By ‘Advocate Mr. »PCHSeb&stian

Versus: .

4. -~ TheAssistant ‘Superintendent -of ‘Post:Offices, -
IR - Kollam :South. Sub .Division, Kollam..

.2, ' The: Chief Postmaster:General,

Kerala.Circle, Thiruvananthapuramm;

3. " Union of India, represented by
. Secretary, Ministry of Communications, .
ﬁADepartment .of Posts, New Delhi. - - ...Respondents

By. Advocate Mr K.R. Rajkumar, ACGSC

The -application having been . heard on :24th- March
2000, the Tribunal on the same day delivered the<)

following:

ywhéﬁapplicantwseeks“tOmdeclarthhatwhexis'mentitxed’—

to- be5 consideredn‘forf selectionufo”theapost“of.aantvtimegn

-Sweeper, Veliyam Post f0ffice‘valong~ﬁwith-wthewocandidates”f

sponsored - by - the - Employment.- Exchange, . though:. the:,

vﬁapplicantlsﬂnamefhdsmnotwbeen sponsoredaby*Jthe'fEmploymeﬁt~~
- Exchange and. to direct the 1st'respondent-to consider him..

~also in ‘the interview to be held on I25-3-2000;~or on any-- . .

deferred date..
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he 2. The learned counsel appearing for ‘the -respondents - R
on instructions submitted that thefinterview scheduled to. k
‘be held on 25-3-2000 has been deferred -and .'the -applicant
also will be considered along with others. if he is.
»;otherwise~eligible.
3. Submission of the learned counsel . for respondents.
is recorded and the original - application ié“Glpsed. ‘No -
- costs.
& ~ Friday, this the 24th day of March, 2000.
”ADHINI}STRATIVE MEM&ER T JUDIGIAL mma
~ak..
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